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Title: Introduction of the Compulsory Voting Bill, 2012.

SHRI CHANDRAKANT KHAIRE (AURANGABAD): I beg to move for leave to introduce a Bill to provide for compulsory voting
by the electorate in the country and for matters connected therewith.

AUl A & Yool AB 3.

"fp Sor 9 AAGIAIRI SRI Siforar] AdcIel del 3 Asdfoerd fawRll @I 3ude Bl arel fERID B ge:Fenfia wol i swepafer ot

Ol

JZard diod g3l
SHRI CHANDRAKANT KHAIRE : I introduce the Bill.



